Bos Bills
Aw ben, Member: What about the
debmate®

Mr, Chairman: It will be continued
after this

Shri R. Barug (Jorhat). On a point
of order This item 1s not on the
Order Paper.

Mr. Chairman: It 1s there

1432 hrs

CATTLE SLAUGHTER PROHIBITION
BILL®
st g wed (7gE)
wavafy vz, A g aw & fady &
forg gua-g w73 a3 fadaw A Te1a
w73 #Y gufa gy ¢
Mr. Chailrman The question 1s

“That leave be granted to intro-
duce a Bill to provide for prohibi-
tion of slaughter of cattle”

The motion was adopted
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of articles 15 and 16)

Shri Sezhiyan (Kumbakonam) Sir
I beg to move for leave to introduce
a Bill further to amend the Constitu-
tion of India

Mr. Chairman: The question 1s

‘That leave be granted to intro-
duce a Bill further to amend the
Constitution of India”

The motion was adopted

Shri Sezhiyan:
Bill.

Sir, 1 introduce the

23-3-1967
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MARCH 23, 1967

*Published 1n Gazette of India Extraordmary Part II, Section 2, dated

introduced 8ob
12.35 hos,
THE CONSTITUTION (AMEND-
MENT) BILL*

(Amendment gf article 120)

Shri Sezhiyan: (Kumbakonam): Sir,
I beg to move for leave to introduce
a Bil] further to amend the Constitu-
tion of India

Mr. Chairman: The question is:

“That leave be granted to 1intro-
duce a Bill further to amend the
Constitution of Indiwa*”

The motion was adopted

Shri Sezhiyan: Sir, I introduce the
Bill

12 353 hrs.

GENERAL BUDGET--GENERAL
DISCUSSION-—contd

Mr. Chairman: Now Shr1 Kundu
ma) resume his speech

Shr1 S Kgndu. Sir, I was on the
point that after 20 year, of Congrass
rule if we do not draw a line between
the past and do not chalk out a pro-
gramme for the future ] am suie—dnd
1 wi'l be extremely soiry— that this
democracy will be a shoitlived one
Therefore, the compelling circums-
stanceg of today should drive the
people who pirepare the Budget to pre-
pare 1t so as to pcflect a positive
attitude of the teeming millions of this
country I must, thercfore, confess
that when I glance thiough this
Budget I do not find that this Budget
expresseg or reflects a positive atti-
tude a defimte purpose, which the
people of this country want or which
the Goternment wishes to achieve dur-
ing theiwr tenure of the comuing five
years




